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Selection of L tax Inspect:

85t. SHRI VASANT SATHE: Will
the DEPUT'Y PRIME MINISTER AND
MINISTER OF FINANCE be pleased
to state:

(a) the number of persons selected for
the post of Income-tax Inspectors dunn
1977-78 and 1978-79, State.wise in genera
and Magharashtra State in particular;

‘b) the alditional number of Tnspectors
asked for by the Maharashtra [ tax
Commissioner and the action taken by the
Government in this regard; and

{c) estimited number of posts of
Income-tax Inspectors likelv to be created ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE : (SHRI
ZULPIQUARULLAH) : (a) and (b).
The information s bemng ¢ dlected and
will be laid on the Table of the Houses

(¢) 500 posts of Incom*-sax Inspectors
have been sanctioned for survey work,
Quat of these 500 posts, 75 have been
allocated to  Commissioner of Income-
tax located in Maharashtra State

Sale of Fiat by Shrimantd Padma Desal

}

852. SHRI VASANT SATHE : Will
the DEPUTY PRIME  MINISTER
AND MINISTER OF  FINANCE
be pleased to state :

(a) whether Grvernment have looked
jnto Surimati Padma Doaai’s (Prime
M nuster’s daughtereinalaw)  Chiteakut
flat sale deal at Bombay as promised
daring the last Semsion of Parliament ;

(b) if wo, details of made
in iavestigation and action
taken on the basis of findings; and

¢) whatis thefactual tiom in regard
uo(tlieﬁu ai:: listed ;2"&. ueén story
app n the news weckly ‘Current’
d':ted zs-n page 1 ?
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THE MINISTER OF STATE IN THE
MINISTRY OF FINANGE (SHRI
ZULFIQUARULLAH): {a) and (c). The
Hon’ble Member has  presumbly in
view the reply given to part (¢) of Une
starred Question No. 6322

on 6-4-1979 in the last Session of Lok
Sabha Investigations in the matter
are still in progress. Details of the in
vestigations and the factual position in
regard to the 12 points listed in the
news weekly ‘Current’ cannot be divuls
ged, as it may hamper  the progress of
the investigations.

Bombay as vegetable market

for fogeign countries

853 SHRI MUKHTIAR SINGH
MALIK :

SHRI G.M. BANATWALLA
SHRI CHIMANBHAI H.

SHUKLA :
DR BIJY MONDAL :
SHRI ANKER  SINHJI
VAGHELA :

Will the MINISTER OF COMMERCE,
CIVIL SUPPLIES AND COOPERATION
be pleased to state

(a) warther there 15 any  propocal
und~r conuderation of Government to
romnte Bombay as Vegetable wmarket
or Dubai and other Eurnpean countnes;

(b) 1f s0, the detaus thereof; and

(¢) the tim~ by wiuch the proposal
will b~ implem=nted ?

THE MINISTER OF STAThL IN
THE MINISTRY OF COMMERC(E,
CIVIL SUPPLIES AND COOPERA-
TION (SHRI ARIF BAIG) : (a) to (c).
Export of vegetables 13 allowed only
through Central and State Corporations
and Marketing Federations, Maha-
rashtra Agro Industries Development
Corpnration have been allowed to une
dertake export of vegetables from Bome
bay to all destinations within a ceiling
of 300 tonnes per month subject to the
condition that the quantity exported
will not more than 50% of the additional

uction to the undertaken by the
aharashtra State Government, The
State Government will be having cone
tract cultivation of vegetables shortly
for exports.

Liberalisation Oof sced capital
scheme in IDRX

854. SHRI K. MALLANNA : Wil
the. DEPUTY PRIME MINBTER
AND MINISTER FOR FINANGE
be pleased to state :

{a) whether it is a fact that LD.BL
has libsralived the seed capital scheme
receatly;





